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c:entage is coming down; on the other 
hand, the percentage will be certainly 
Jligh if narrow gauge is taken into 
lIICItoun t. 

Mr. Deputy-Speaker: The hon. 
¥ember may continue hig speech on 
Monday. 

COMMITTEE ON PRIVATE MEM-
BERS' BILLS AND RESOLUTIONS 

THnrrY-THnu> REPoRT 

Shri Hem Raj (lCangra): I beg to 
move: 

ill: 

''That this House agrees with 
the Thirty-third Report of the 
Conunittee on Private Members' 
Bills and Resolutions presented 
to the House on the 19th Febru-
ary, 1964." 

Mr. Deputy-Speaker: The question 

"That this House agrees with 
the Thirty-third Report of the 
Committee on Private Members' 
Bills and Resolutions presented 
to the House on the 19th Febru-
ary, 1964." 

The motion was adopted. 

lUO hrs, 

RESOLUTION RE: RAILWAY LINE 
FROM PATHANKOT TO RIASI-

contd. 

Mr. Deputy-Speaker: We shall 
now take up the further discussion 
of the following Resolution moved by 
8hri Gopal Dutt Mengi on the 13th 
December, 1963:-

''This House recommend! that 
railway line be extended from 
Pathankot upto Riasi by the end 
of Fourth Five Year Plan to en-
able exploitation of the huge 
mineral potential and hydro-
electric resoUICell of Jammu & 

Kashmir State in the interest of 
the country as a whole". 

The balance of time available i9 
47 minutes. 

8hri Sham Lal Saraf may continue 
his speech. He has already taken 
tour minutes. 

Shri Sham Lal Sarar (Nominated-
Jammu and Kashmir) Sir, last time 
when this resolution was moved, 
some of the friends from my State 
spoke on it, and perhaps one or two 
other friends also participated in the 
discussion. Today I will place before 
the House in a nutshell as to what 
are the feelings, and the necessities, 
of the people of my State to have 
this railway line at least during the 
time that my hon. friend Shri 
Dasappa is the Minister of Railways. 

Sir, frOm tihe recent events in that 
part of the country, which touches 
Pakistan on one side and China on 
the other, it has become abundantly 
clear that communications there must 
not on!'y be safe but, equally, speedy, 
more particularly when the road 
communications between Jammu and 
Kashmir up to the present rail-head, 
Pathankot, are not always depend-
able. Therefore I would urge upon 
the Central Government and the 
Minister of Railways that they should 
give first priority to the construction 
of this railway line and bringing it 
into the interior of the State. I would 
press with al lthe emphasis at my 
disposal that this railway line may 
not be stopped in Jammu or at Riasi 
but taken right into the valley. That 
will firstly help us to maintain our 
communication system all the year 
round; secondly, make it possible tor 
our defence forces and our armaments 
to move there in time. And this lines 
can be made use of at any time when-
ever necessity of utilising it might 
arise. 

The second point is this. With all 
the devlopment plans that are on 
these days, I persoIally feel that 
we have not been able to make much 
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headway in that part of the country, 
because our communications are still 
very poor, our transport is very poor, 
and we are lacking in giving all the 
necessary aid, assistance and help in 
developing that State. Power and 
communication, I would say, are the 
pre-requisites to any development and 
any progress that may be introduced 
in those parts of the country which 
we call the most backward areas of 
th" country. In my State there is 
enough of potential for developing 
power. But the difficulty is that it is 
not possible to carry our machinery, 
carry our generators to those places 
where power could be generated, 
mainly because nO pattern of our 
automobiles can take or carry the 
load for transporting the bigger 
machinery and bigger generators and 
other such machinery to enable us to 
put up big projects within the entire 
State. As my friend has said the 
other day, near Riasi the river Chenab 
is flowing, and even during the British 
days a survey had been made to 
generate power. And the minimum 
power that one loop alone can give is 
about 200,000 kilowatts. If full flow 
of the river is utilized it may give Ii 
million kilowats. If we make it possi-
ble to develop that area and are in a 
position to carry heavy machinery and 
heavy generators and other para-
phernalia to that area, it will mean 
a tremendous benefit to the whole of 
the north from the point of view of 
power alone, because that power can 
easily be, converted into a grid for 
the whole of Northern India includ-
ing Punjab, Himachal ra ~  and 
Delhi. 

As has been specifically pointed out 
in this resolution, in that whole area, 
right on either side of the river 
Chenab, a number of minerals . are 
found, as for instance iron are, 
bauxite, etc. How much dearth do we 
find today in the matter of aluminium 
and its other ancillaries? And we 
can also get copper and a number of 
other ferrous and non-ferrous mine-
rals all over the area. So also coal. 
Therefore, keeping in view, firstly, 
the necessity of developing that State 
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and, secondly, of getting the neces-
sary raw materials from the State 
down to Punjab, Delhi and parts of 
U.P to feed the industries, it will be 
very much helpful if this line is 
developed. 

Only last year we have been able 
to exploit some of our coalmines 
right across the Aknoor area in Kala-
kot and due to intensive drilling we 
could get a very good quantity of 
coal. But unfortunately it became 
prohibitive for want of cheap 
transport to bring it to Punjab 
where there is so much dearth 
of coal. And Punjab is really very 
hungry for coal and it needs a 
lot of it. But this whole pro-
ject had to be given up for the simple 
reason that the transport charges are 
prohibitive. In spite of that, what 
little they could have, Punjab had to 
subsidise transport costs and then 
alone they could utilise it. 

There is one other matter, to which 
have referred once while speaking 

on the railway budget. In Jammu 
and Kashmir we grow a lot of timber, 
both hard timber and soft timber. 
Till now our Railways are purchasing 
the hard-timber sleepers known as 
Deodar. The han. the Deputy Minis-
ter Shri Ramaswamy, !has gone there 
on~e or twice 'and seen things for 
himself. Now it is possible to convert 
our soft timber as well into sleepers 
by means of impregnating and season-
ing. Therefore, I would submit that 
in case you can make cheap and 
quick transport available, it is possi-
ble that we may get the soft timber 
converted .... 

Sbri N. Sreekantan Nair (Quilon): 
The soft timber is required for other 
things also, like plywood. 

Sbri Sham Lal Saraf: I will explain 
that. 1£ that wood is impregnated 
and seasoned, it can very well supple-
ment in meeting our demand as far 
as hard timber is concerned for our 
Railways for sleepers. I know how 
much of money in the foreign ex-



2007 Resolution re: PHALGUNA 2, 1885 (SAKA) Railway line fTom 2003 
Pathankot to Riasi 

change our Railway Ministry has to 
spend on imports of sleepers from 
Burma and other places. If you make 
it possible to get this road transport 
there, I can assure you that it will 
render the State so easy to work out 
a number of forests there which will 
make a lot of timber available to the 
State, for use in the Railways and 
other departments wherever you may 
have need for them. 

As regards soft timbers, as my han. 
friend nas said, they can be used, for 
instance, for making plywood, mat-
ches, etc. But we have a number of 
other species there. There is no 
dearth of them. But some of the sort-
wood trees like 'kail' and fir and 
other species have a much bigger 
girth, even fifty feet sometimes. That 
soft wood sometimes goes waste. 
Today most of it is utilised either for 
packing boxes or as fuel or sometimes 
for building material. 

Shri Warior (Trichur): Is there no 
creosoting plant there? 

Shri Sham La) Saraf: Impregnation 
has to be done. The timber has to be 
impregnated. 

8mi Warior: But is there no 
creosoting plant? 

Shri Sham La) Saraf: We have a 
plant. That is for a very limited 
use. My submission is that once you 
create a demand and see how much 
potential is there for supply of raw 
material, naturally these things will 
come up. Today it does not happen at 
all for want Of cheap and speedy 
transport. 

So my submission is that, in the' 
first place, this is necessary for our 
defence purposes. Secondly, we could 
always remain alert and this will be 
of much help to our armies, with the 
State having two enemies on its sides. 
Thirdly, this will help in the develop-
ment of that area. Fourthiy, it will 
help in earning foreign exchange by 
attracting foreign tourists and visitors. 

Kashmir is really the Playground of 
the East. But today there are a 
number of difficulties for the foreign 
:ourists. They are stranded for days 
together. 

Therefore, my submision would be, 
in view of all these matters, it would 
be very much helpful to the country 
as a whole if this railway line is com-
pleted early, 

With these words, Sir, I submit that 
the re ~lution be accepted b}' the' 
House. 
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The Deputy Minister In the Ministry 
., Railways (Shri S. V. Ramaswamy): 
Mr. Deputy-Speaker, Sir, five hon. 
Members have spoken on this resolu-
"tion. They have spoken with inti-
mate Imowledge of the area. They 
have spoken with feeling aloo. Their 
main point was that it has been 
talked of for a long time and it has 
not reached fruition. 

The history briefly is this. Jammu 
was formerly connected by railway 
throUgh Sialkot. After the partition 
that line was cut off. So the Central 
Government decided that the railway 
line shOUld be extended to Jammu 
area at least, and it was with a view 
to doing that that in 1954 they decid-
ed on extending the railway line 
from Pathankot to Madhopur. That 
ya, done in 1955. 

Shri Hem Raj (l(angra): Only five 
miles. 

Shri S. V. Ramaswamy: I am 
coming step by step. Subsequently it 
was decided that it should be extend-
ed up to Kathua. This was estimated 
at Rs. 1.77 crores. Though the 
distance is not much, there i, the 
huge Ravi river which alone takes 
away more than Rs. 1 crore to cons-
truct a bridge. Wh2n we were 
considering further extension up to 
Jammu as was suggested by the 
Jammu and Kashmir State, a further 
idea was placed before us that it 
~ oul  be extended up to Riasi. So, 
Sir, this' survey was also undertaken. 

Hon. Members haVe said that there 
has been a considerable delay in 
extending t ~ line even up to Kathua. 
My explanation for this is that there 
was some difference of opinion with 
regard to the siting of the bridge. 
There was one other Ministry which 
was concerned with this and there was 
some discussion between this Ministry 
and that Ministry as to the location 
of the bridge. That itself took 
lJOD1e time. Finally it was resolved 
and it has been located at the place 
where it is now situated. Subse-
quently there was difficulty with 
recard to getting foreign exchange 

Pathankot to Riasi 
and the requisite material like mild 
steel, specialised steel etc., for the 
construction of the bridge. After all, 
we have got it and we have placed 
the order on a finn in Calcutta. These 
are bridges which have got to be 
built spedally and only the private 
sector is capable of fabricating these 
bridges. But it would appear that 
they are fully booked and it woulll 
take some time. We are pursuing this 
matter very vigorously and in all 
probability the remaining two or 
three piers will be constructed in a 
few months and the bridge itself will 
be ready far opening by abollt the 
middle of 1965. 

My friends wanted to know whether 
the survey has been done. As I 
submitted, we originally thought of 
the survey up to Jammu. Two alter-
native lines have been suggested, one 
somewhat north of the trunk ro.ad 
and the other somewhat south. Here 
again, some difference of opinion'-has 
crept in between this Ministry and 
another Ministry which is concerned 
with this. 

Shri Hem Raj: Which is the other 
concerned Ministry? 

Shri S. V. Ramaswamy: You know it. 

Shri Thirumala Rao (Kakinada): 
Transport? 

Shri S. V. Ramaswamy: Defence 
Ministry. Our stand is in favour of 
the southern alternative, which is 
supported by the Jammu and Kashmir 
State also. This has got to be resolved 
as to which alternative we are going 
to take up before we actually take 
up construction work. 

We have done our part of the job, 
namely, undertaking a survey, in-
vestigating the whole matter etc. 
Here I would like to give some parti-
culars to the House. The Southern 
alignment is 49 miles long and the 
Northern alignment is 55 miles long. 
Bridging is ea i~ on the northern 
alignment and there are about 4,'" 
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ft. of tunnelling. We have worked 
out the oost also. The southern 
alignment is cheaper. It works out to 
Rs. 18 lakhs per mile, totalling 
Rs. 8.87 crohes. In the northern align· 
ment, which is 55 miles, the average 
cost per mile comes to Rs. 22 lakhs. 
Therefore, the cost of the 55 miles 
will come to Rs. 12 crores. 

Shri Hem Raj: Which alignment is 
nearer to Pakistan border? 

Shri S. V. Ramaswamy: I have rd· 
erred to the northern and southern 
alignments. The han. Member can 
guess which will be nearer to the 
border. Does he want me to say 
that? We have investigated the line 
from Jammu to Riasi also, which is 
a distance of 30.57 miles. The cost 
per line there is nearly double that 
of the northern alignment itself. The 
average cost comes to Rs. 41 lakhs 
per mile, which we have not come 
across anywhere in India. The maxi· 
mum has been somewhere near Rs. 22 
lakhs to 23 lakhs in the most difficult 
cutting here, but on this section 
which has been proposed, namely, 
Jammu to Riasi, it comes to Rs. 41 
lakhs per mile and so for these 30 
miles the total cost will be about 
Rs. 12! crores. The cost is so high 
there because there is heavy bridging 
and about 15,000 ft. of tunnelling is 
involved. These are the facts before 
us. 

Further, the question of return on 
an investment at a cost of Rs. 11 lakhs 
per mile has also got to be investigat-
ed thoroughly. Because, after all, 
the money of the railways is the 
nation's money and any use of that 
money in ways which will not be 
more profitable than anything else 
will certainly be questioned by 
Parliament here. That is not to say 
that the interests of Jammu and 
Kashmir should not be given special 
consideration. It is a backward State. 

Shrl Hem Raj: Will Parliament 
deny money for a border State? 

Pathankot to Riasi 

Shri S. V. Ramaswamy: That is for. 
Parliament to say. We will carry 
out only what the Parliament says. 
The Ministry has to carry out the 
behests of Parliament. 

Shri Kashi Ram Gupta (Alwar): 
What about the defence point of view! 

Shri S. V. Ramaswamy: I am afraid, 
am not competent to say anything 

on behalf of the Defence Ministry. 
That question may be asked to the 
other Ministry. 

As my han. friend, Shri Sham La! 
Sara! has said, there is immense forest 
wealth in Kashmir. There are enough 
timber to supply the Indian railways 
with sleepers. There are conifer, fir, 
deodar, chiT and other trees which 
we cannot get in other parts of India. 
My han. friend has further suggested 
that there is coal, bauxite and sO m:my 
other minerals. Though the assess· 
ment is not complete, still it is good 
that these minerals, valuable to the 
country, valuable to the neighbour-
ing States and valuable to that State 
itself, have been discovered. It is 
also good that Shri Saraf has brought 
out the fact that there are immense 
potentialities for the development of 
power. These are all very good. But 
the difficulty, as I submitted, will be 
in coming to a decision as to 'what 
shOUld be done; firstly, whether it 
should be the northern or the south-
ern alignment and, secondly, whether 
it should be extended beyond Jammu 
to Riasi 

These are the problems that are 
awaiting solution and I am sure that 
some decision will be taken quickly 
in conSUltation with the other Min-
istry concerned, and I do hope that 
the Planning Olmmission also will 
be generous enough to take into oon-
sideration the aspirations of this State 
to have the railway line extended 
from Madhopur to Katua and beyond 
and allot the necessary funds. 

Shri Tllirumala Rao: Sir, on a point 
of information. Who takes the deci-
sion the Planning Commission' or th& 
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Government of India? Every time 
the Planning Commission is pointed 
-out as one reason for all the delays. 

Shri S. V. Ramaswamy: I am sur-
prised that my esteemed friend, Shri 
Thirumala Rao, was also a member 
of the Government, should put' this 
~ue tion to me. 

Shri Hari Vishnu Kamath (Hoshan-
gaood): Efflux of time. That was some 
years ago. 

8hri S. V. Ramaswamy: But there 
has been no change. So, I do hope 
that a decision will be arrived at 
quickly and the aspirations of the 
people will be realised. 

So far as the Resolution is concern-
ed, it is good that it has been p:aced 
before the House, and it is good that 
members from that area have spoken 
so strongly about it, but I hope with 
what I have said the hon. Membior, 
having move it, wilJ witbdraw it. 

Shri Gopal Datt Mengi (Nominated 
-Jammu and Kashmir): Mr. Deputy-
Speaker, Sir, as the House has seen, 
all the Members of Parliament from 
.Jammu and Kashmir have spoken in 
favour of the Resolution. Not only 
that, one han. Member from Punjab, 
belonging to the Hill areas, has also 
supported this Resolution. I am 
happy and grateful that the Ministry 
is taking a sympathetic view on tru. 
question. But, at the same time, I 
am sorry to say that the Ministry is 
taking such a long time in finalising 
the project. It should decide {is soon 
"" possible whether it is taking the 
southern or northern alignment be-
cause the whole progress, the whole 
development of Jammu and Kashmir 
has been stopped as a result of the 
absence of this railway. Therefore, 
my submission is, as I have mention-
ed before in my opening speech, the 
extension of the railway line from 
Pathankot to Riasi will usher in a 
new era of industrialisation, of mine-
ral exploitation and prosperity for 
the State. As OUt State progresses, 

PToclamation of 
Emergencv 

as prosperity comes there, the em-
ployment potential would also in-
crease and, as a consequence of that, 
thousands of Kashmiri people who 
now have to go to Punjab and other 
parts of India in search Of employ-
ment will find work near their own 
homes. Therefore I would submit 
that the Ministry should give its 
positive and most sympathetic con-
sideration to this Resolution ana move 
in "this matter as quickly as possible. 

With these words, I beg leave of 
the House to withdraw the Resolu-
tion. 

Mr. Deputy-Speaker: Has he the 
leave of the House to withdraw the 
Resolution? 

Some BOIL Members: Yes. 

The Resolution was, by leave, with-
drawn. 

15.00 hrs. 
RESOLUTION RE: PROCLAMATION 

OF EMERGENCY 

Shri Tridib Kumar Chaudhurl 
(Berhampur): Sir, I beg to move the 
following Resolution:-

"T.{J.is House is of opinion that 
the Proclamation of Emergency 
declared by the President on the 
26th October, 1962 need not be 
continued any further and hence 
recommends to the Government 
to advise the President to revoke 
the same." 

Sir, there would have been no 
occasion for me to move this ~e lu
tion if the Government had carried 
out and fulfilled the assurance that 
was held out by the hon. Home Min-
ister when he wound up the debate 
on the Preventive Detention (Am-
endment) Bill which we passed last 
session. It is just two months back 
that he gave us this categorical assu-
rance in reply to a question put to 
h1tn by our hon. friend, Shri Nath 
Pai, that is, "We ",ant to end the 


